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Petition(s) for Special Leave to Appeal (Civil) No(s).3719/2012

(From the judgenent and order dated 29/03/2011 in WP No.2489/1991 of
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

STATE OF U. P. & ORS. Petitioner(s)
VERSUS

SURESH PAL SI NGH Respondent ( s)

(Wth prayer for interimrelief and office report )

W TH

SLP(C) NO 29491 of 2012

(Wth application for c/delay inf filing SLP and office report)

Date: 07/05/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE J. CHELAMESWAR
For Petitioner(s) M. Ravi Prakash Mehrotra, Adv.
M. Raj eev Dubey, Adv.
For M. Vinay Garg, Adv.
M . Abhi shek Chaudhary, Adv.
For Respondent (s) M. R C Kaushik, Adv. (NP)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

SLP(C) NO. 3719 of 2012
Leave granted.

The

In the mean tinme, the effect and operation of the judgnent

and order of the High Court shall remain stayed.
SLP(C) NO. 29491 of 2012
Post after the service is conplete.

| (Neetu Khaj uria) | (Sneh Bal a Mehra)

| Sr. P. A | Court Master



